NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 19.10.2022 (WEDNESDAY)
COURT -1

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Vasantiben Sureshbhai Patel Natasha D. Shah
No. 109 0f2022 | Vs.
Cinelink Multiplex pvt. Ltd. & Anr.
For Hearing
2. Comp. App. (AT) | Regional Provident Fund Commissioner | Chakradhar Panda Mahima Singh
(Ins) No. 711 of (EPFO) Through, Regional PF Savar Mahajan-R1
2021 Commissioner — II (Legal) Shatrajit Banerji-R2
Vs.
Kuldeep Bassi (Resolution Professional)
& Anr.
3. Comp. App. (AT) | GSPC Energy Ltd. Piyush Joshi Vikram Wadehra
(Ins) No. 150 of | Vs. Vidhushi Chokhani-
2022 Girish Siriram Juneja R1
(Interim Resolution Professional,
Hindusthan National Glass & Industries
Ltd.)
4. Competition App. | Arrdy Engineering Innovations Pvt. Ltd. | Harpreet Singh Gupta | Shama Nargis
(AT) No. 01 of Vs. Ram Kumar
2021 Competition Commission of India & Poornachandran
Ors. Dinoo Muthappa
Ankita Gulati-R2,6

For Hearing

02:00 PM

5. Comp. App. (AT) | Andhra Pradesh State Financial Gautam Singh Awasthi-R1
(Ins) No. 584 of Corporation Avinash Mohapatra-
2020 VS. R2
Kalptaru Steel Rolling Mills Ltd. & Anr.
With
6. Comp. App. (AT) | Kalptaru Steel Rolling Mills Ltd. Anoop Prakash Rakesh K. Sharma
(Ins) No. 866 of | Vs. Awasthi Tanvi Gupta
2020 Southern Power Distribution Company Nishant Sharma
of A.P.Ltd. Vikramjit Banerjee
With




7. Comp. App (AT) | Southern Power Distrubution Company | Rakesh K.Sharma Anoop Prakash
(Ins) No. 914 of | of A.P.Ltd. Awasthi
2020 Vs.
Kalpatru Steel Rolling Mills Ltd.
With
8. Comp. App. (AT) | Southern Power Distribution Company Nishant Sharma PBA Srinivasan
(Ins) No. 1078 of | of A.P. Ltd. Avinash Mohapatra
2020 Vs. Parth Tandon-R2
Kalpataru Steel Rolling Mills Ltd. & Gautam Singh-R3
Ors.
With
9. Comp. App. (AT) | Andhra Pradesh State Financial Gautam Singh PBA Srinivasan
(Ins) No. 68 of Corporation Anoop Prakash
2021 Vs. Awasthi-R1
Kalptaru Steel Rolling Mills Ltd. & Anr. Nikitha Ross-R2
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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